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Ckttm* of M/s. Bengal Potteries Ltd.*
West Bengal

3381 SHIMATI BIBHA GHOSH: 
W« the Minister of INDUSTRIAL DEVE-
LOPMENT be pleased to state :

(4) whether the attention of Government 
has been drawn to the dosing down of M/s. 
Bengal Potteries Ltd., West Bengal;

(b) if so, the number of workers thrown 
out of employment;

(<?) whether the Provident Fund money 
collected from tbe workers has not been 
deposited by the Company to the Government; 
and

(d) if co, the action taken by Govern* 
meat in tbe matter ?

THE DEPUTY MINISTER IN THE 
MINISTRY OF INDUSTRIAL DEVELOP-
MENT (SHRI SIDDHESHWAR PRASAD):
(a) Yes, Sir.

(b) to (d). The information is being 
coHeded and will be laid on the Table of the 
House.
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Mwfct ta 21-iom HrtUnM-DelW tfeMrin 
Express

3991. SHRI M.M. HASHIM : Wifi the 
Minister of RAILWAYS be pleaded to
state:

<#) Whether a tt-yearold boy, Mahadev 
s»agh was stabbed to death whHe travelling In

a 111 Ctesl tiompArtment <jf> the 21-down 
Hyderabad-Delbi Mcstiin Express on the 
Morning of 2nd June, 1971 ; i

(b) whether tbe matter Has been enquired 
into ;

(c) the amdunt of compensation paid to 
the family of the bereaved passenger ; and

i *
(d) the steps taken by Government to 

check the recurrence of such incidents in the 
Railways ?

THE MINISTER OF RAILWAYS (SHltl 
HANUMANTHAIYA) : (a) Yes. One 
boy Mahabir Singh and not Mahadcv Singh 
was stabbed to death by some unknown 
persons in a III Class compartment attached 
to the 21 Dn. Hyderabad-New Delhi Daksfrin 
Express in between Biila Nagar and Rairu 
Stations on 2-6-1^71.

(b) Government Ratiway Police, Gwalior 
registered a case and ace investigating it.

(c) No compensation has been paid.

(d) The following measures are taken for 
preventing heinous crimes on Railways :

(i) Apart from tightening up normal 
security arrangements by (h# 
Government Railway Police, such al 
keeping watch at important stations 
and periodical raids to roand tip 
criminals and anti-social elements, 
Government Railway Police escorts 
are provided on important night 
passenger trains.

(ii) Close liaison fs maintained by the 
Railway Protection Force with the 
Government Railway Police so that 
erime is effectively checked and 
surveillance is kept over bad 
characters.

(lii) Co-ordination meetings at all level* 
are aho held by the Railway ftro* 
tectfon Force Officials with the 
Government Railway police and 
State Police Officials with a view to 
improving prevention and detection 
of erime on Railways.




